cENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH; NEW DELHI o

Os2e NO. 2304/94
New Delhi this the 26th day ef July 1999

Hon'kle ML, Justlce V, Rajampala peddy, Vice-Chalman )]
Hon'Mkle ME, ReKe Aheoja, remder (A)

Jagat Singh sharma,

R/e 3/40, Street Ne«12,
Ghenda, ghahdara,
pelhi,

ee o0 APPL icant
(By Aadvecates Nene)

versus

1, State of pelhi, throush
its Chief secretary,
Natienal Capital qerritery of Delhi,
5, Alipere Read, peihi- 110054,

2, Irrieatien & Fleod Oentrel Department,
threush its Chief Ensineer, 4th Fleer,
To Se Be Tos Kashmere Gate,
Delhi- 110054,

3, shri Krishan,

s/e sShri sharda Nand,

priver ia the office of

Executive Engineex, KEIS,

4th FleorXx, IOSQB-T.'

gashrere Gate,

pelhi- 110054,

....@s’p.mbﬁbs

{ By advecates ghri Rajinder pandita)

ORDER (Oral)

vene appears fer the applicant. The O.A. is,
therefore, dismissed for asfault.
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(V. Raja®e la Redd
Vice-dlaigaman &) ¥

CCoe





